GOVERNMENT OF INDIA
MINISTRY OF AYURVEDA, YOGA & NATUROPATHY,
UNANI, SIDDHA AND HOMOEOPATHY
(AYUSH)

RAJYA SABHA
UNSTARRED QUESTION NO.05
TO BE ANSWERED ON 2" February, 2021

HIGH PENDENCY OF UTILISATION CERTIFICATES
5 SHRI DINESH TRIVEDI:

Will the Minister of Ayurveda, Yoga and Naturopathy, Unani, Siddha and
Homoeopathy be pleased to state:

(@) the number of pending Utilisation Certificates (UCs) at present in National Medicinal
Plants Board and National AYUSH Mission;

(b) whether Government has taken steps to liquidate pending UCs;,
(c) if so, the details thereof, and if not, the reasons therefor;

(d) whether Government has operationlised adigital online portal to solve the problem of
high pendency; and

(e) if so, the details thereof, and if not, the reasons therefor?

ANSWER
THE MINISTER OF STATE (IC) OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTSAND ADDITIONAL CHARGE OF MINISTER OF STATE (IC) OF THE
MINISTRY OF AYURVEDA,
YOGA & NATUROPATHY, UNANI, SSIDDHA AND HOMOEOPATHY
(SHRI KIREN RIJIJU)

(@:  Thenumber of pending Utilisation Certificates (UCs) at present in Central Sector Scheme
for Conservation, Development and Sustainable Management of Medicinal Plants of National
Medicinal Plants Board is 457 amounting to Rs.81.76 Crore and in National AYUSH Mission is
684 amounting to Rs. 1473.19 Crore.

(b) & (c): The following steps have been taken by the Ministry of AYUSH to liquidate
pending Utilisation Certificates:-

(i) State AYUSH / Health Minister’s conference was held in July, 2020, wherein State
Ministers and Senior Officers were appraised about expediting the submission of pending
Utilization Certificates (UCs).
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(i) Ministry of AYUSH has constituted two teams for conducting field visits to review the
physical and financia progress in the States/lUTs. Accordingly, these teams are conducting the
field visits from time to time. Current year, review teams could not conduct the field visits for
physical and financial progress on ground level due to Covid-19 pandemic. However, Ministry
of AYUSH has conducted review meetings with States/lUTs on 4th December, 2020 to 15th
December, 2020 for reviewing expenditure status and liquidation of Utilization Certificates.

(@iii)  D.O. letters were written by Hon’ble MoS to State/UT Governments for expediting the
utilization of Grant-in-aid.

(iv)  D.O. letters were also written by Secretary to all State / UT Government for expediting
the expenditure and submission of UCs.

(v) In various meetings like Appraisal committee meetings and Mission Directorate
meetings, States/lUTs were continuously reminded for timely submission of UCs.

(vi)  Regular follow-up with StatesUTs from Central Program Management Unit is being
undertaken for furnishing of UCs with relevant supporting documents.

(vii) For effective monitoring of the financial transactions to the implementing agencies ,
Public Financiad Management System (PFMS) has aso been utilised by the Ministry of
AYUSH.

(d) & (e): A dedicated web-portal for Centrally Sponsored Scheme of National AYUSH Mission
has been launched by Hon’ble Minister of State (Independent Charge), Ministry of AYUSH on
30M July, 2020 and provision has been made for submission of Utilisation Certificates.
States/UTs have started submitting information related to NAM activities including Utilisation
Certificates. Further, a dedicated web-portal for Central Sector Scheme Central Sector Scheme
for Conservation, Development and Sustainable Management of Medicinal Plants has been
launched wherein provision has been made for submission of Utilisation Certificates.
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